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£ T R ation

GHURH_V,. ,Kwﬂﬂ/e o5 SORfdaughter/wife of . VINOD. Kum. ﬂﬁ_@,)’
oot 9 yeirs, belooig v BIHARLARISLATIVG. BSSEALY
service and presently working s OFFrcE ATTENDANT.C DARBAR.......

give hersin below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dgpm:!ant's":

A. : 35:
{m in jnmt namg indh:ating the extent of joint ownership wilt also have to be
ghven)
[ 5n ] Desaription “Seit Spouse | Dependsni-l | Dependant2 | Dependentd |
03 CaSh IEW il " ki i
@ | Depositz in Q@% ' '
1nstitutions And |58 FC | B _
Nop-Banking  |QWVMPATME i
Companies %ﬁzg’ /he
mm r ] -
Shares in i s s - e
{iv) | Cther financial oy
institutions,
NS, Postal P S ~
Swi_nnsf - —
) 'mm TFERO.GL ' e
{details of ﬂmlﬁ@ tf _ _ o
make, etc.) i
- {vi) Jemﬂuv (give
vame} 7 :
(Vi) | Other assets, | sy :
of claims /
3 interests : g i

Mote: Value of Bonds / shares / Debentures as per the latest market vaiue in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a2 persan substantially dependent on the income of the

empioyes,
Gauaam f—



also have to be indicated]

iis of Immovahle as:

[Note Proparties in jolnt own

hip indicating the extent of joint ownership will

- B “Description
Mao.

TSelf | Spouse

Dependsnt-1

_  Name

Depandant-2

F JHame

Dependant-3

)

Agricuitural Land

- Location{s)

- Survey number{s}

- Extent (Total
measurement)
-Current market valus

(i}

- Survey number(s)
- Extent (Totat
_ measurement}

Nm-ﬁgrﬁmltura! Land
- Location{s}

(i}

’ prﬂan{ﬁ}

_vahsa

ﬂg& {«
ami residantial)

- Survey fdoor
number(s)
~ Extent {Total
measarement}
- Current’ mamxt

)

Houses / Apartments, |
etc.

- Location{s)

- Survey fdoor
number(s)

- Extent {Total
measurement}

- Current market

: rﬁvl

Others (such as.

inkerest in property) |

—

El’i

1 ghre nierein hefuw the detam of my liabilities / overdues Yo public ﬁsmaak
institutions and gwwnmmt dues g

[Note  Please give separate

detalls for each item)

mamunmx

Amount cutstanding as

Sr.

Wmn

Einancial mn’ﬁ(s} f
Department (5}

= 4 S it

i3)

(i) Loans fram: Banks

(i} Loans from financlal
institutions

{m} Government Dues:

{2} dues to departments
| desling with government
accommuodation

(b) dues to departments
dealing with supply of
water

fc) dues vo departments
dealing with supply of
electricity

@WWA/



(d) dues to departments
dealing with telsphones
(2} dues to departments
dealming rig }Er:ndudin B ¥y
alreraft and he’ﬁmpgm} ; _
(F) Other dues, If any I —

) | () Income Tax including ;
surcharge [Also indicate @ NEPK ’455/ E 2
the assessment year upto

which Income Tax Return
med_ Ghraaksas aemanem

{m)mvax{mmn : B S

¢ase of Dmprimzy —_
| business} :

(v} Property Tax : = 3 s

wregerRsn e, - (110195315055
Geros - [Fjem
s naic o SO o 1_"”@. (01 [J131913 ] wonmmm

Class; G'V'WP. e Cﬁ i Wsm

Cadre x [ &0 PRI

{Fui! Name - y. §.A.S -Bihar Administrative Service,
a.is Bﬂwmbksmim at:.}

temednic - [ pEancapAT

I hereby declare that the above details are true to the best of my
knowledge and belief. _

Signature ..... WMW kW .....
‘ Kame of Employee: GHUMVKUHHR
Place:. PF]‘TNF\ pesignation: OFFICE AT TENDANT [ DARBAN)
Date;, I-UZIQOQZ Department:....‘...3:L;g.._..,,...........‘....‘.
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed {single sida)

in prescribed format.



